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Crimnal Appeal No(s). 148- 151/ 2014
ANJUM KHAN & ORS.
VERSUS
STATE OF U. P. & ANR

(with office report)

Date : 07/05/2015 These appeals were called on for hearing today.

For Appellant(s) Ms. Sadi ya Shakeel , adv.
M . Shakeel Ahmed, Adv.

For Respondent (s)
Abhi shek Chaudhary, Adv.
P. Nar asi mhan, Adv.

==

Appel | ant (s)

Respondent ( s)

UPON hearing the counsel the Court nmde the follow ng

wi thin t he

ORDER
The office report is that the Ld.counsel for the appellants
has failed to file t he addi ti onal docunent s
peri od

stipulated in the order dated 26.02.2015 of this Court. Viewed in
that context, the matter shall be processed for listing before the
Hon' bl e Court on its own turn.
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